B i | BEFORE THE ADJUDICA‘IING AUTHORITY
NATIONAL COMPANY LAW TRIBUNAL
~ AHMEDABAD BENCH

COURT1 |
CP(IB) 359 0f 2020

Co Coram MADAN B. GOSAVI, 'MEMBER (JUDICIAL)
~ VIRENDRA KUMAR GUPTA, MEMBER (TECHNICAL)

" ATTENDANCE-CUM- ORDER SHEET OF THE HEARING Wﬂuﬁ BEFORE THE

o j AHMEDABAD BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 20.01.2021

Name oft_he'Com’pa_ny:” : 'i’ i S PRIk Santosh Kumar Sharma
Ray Infrastructure PVt I.td

S .Section: e ; -9 ofthe lnsolvencv and Bankrg_ptcv Code‘ 2016

- ORDER
L kLearned Counsel Mr Vlja}’ Patel appear ed for Corporate Debtor
| Operatlonal Credltor d1d not appear &

'ﬂ"'»yi‘:'Corporate Debtor is dlrected to file reply W1thm 7 days by giving COPY to other
~ sideand other 31de may ﬂle rejomder w1thin 7 days o

£ '_]i{Matter to appear for further cons1deratlon on 02 03. 2021

MEMBER (TECHNICAL) |
Dated thls the 20th _ ‘y of January, 2021

.._,,““""‘*_'Pra”l:’as'h e




